
IN THE HON’BLE NATIONAL GREEN TRIBUNAL, NEW DELHI 
 
 

IN THE MATTER OF: OA No. 627 of 2022 
 
 
 
Prakash Yadav …Petitioner 

Vs 

State of Haryana and Others …Respondents 

 
 

REPLY ON BEHALF OF RESPONDENT NO.6 i.e. 

PUBLIC HEALTH ENGINEERING DEPARTMENT IN 

COMPLIANCE OF ORDER DATED 29.03.2023. 

 
1. That in compliance of the order dated 29.03.2023 of this Hon’ble Tribunal, present reply is 

being filed by Sh. Ravinder Kumar, Executive Engineer, Public Health Engineering Division, 

Bawal, Distt. Rewari w.r.t. 05 no. STP’s i.e. 

(i) 6.5 MLD STP at Kaluwas on MBBR Technology 

(ii) 8 MLD STP at Nasia Ji on MBBR Technology with Anoxic tank 

(iii) 16MLD STP’s at Nasia Ji, on SBR Technology for Rewari Town 

(iv) 3.0 MLD capacity STP on Nangli Parsapur Road on MBBR Technology for Bawal Town 

(v) 9.5 MLD STP at Kharkhara on SBR Technology for Dharuhera Town. 

 

Previous reply dated 28.03.2023 filed by Sh. Vinay Prakash Chauhan, Executive Engineer, 

Public Health Engineering Division No. 1, Rewari was w.r.t. 03 no. STP’s falling under his 

jurisdiction i.e.  

(i) 6.5 MLD STP at Kaluwas on MBBR Technology 

(ii) 8 MLD STP at Nasia Ji on MBBR Technology with Anoxic tank 

(iii) 16MLD STP’s at Nasia Ji, on SBR Technology for Rewari Town 

 

2. After passing of order dated 29.03.2023, the Deputy Commissioner, Rewari had taken 

meeting of all concerned Authority/Departments on date 05.04.2023. It was decided in 

meeting to take sample again for re-analysis of functioning of STP’s & Tubewell water 

samples to check the potability of drinking water installed in villages i.e. Kharkhara, 
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Khaliawas, Bhatsana, Tatarpur Khalsa, Nikhri, Massani, Rasgan, Dungerwas, Titarpur, 

Alawalpur and Dharuhera. 

 

3. The water samples were collected from various locations by joint committee on 08.04.2023 

& 19.04.203 were sent to State Water Testing Lab, at Karnal (NABL Acreditated) and 

District PHED Lab Gurugram (NABL Accredited) respectively. As per analysis report 

received from State Water Testing Lab, at Karnal, the parameters are of various tubewells, 

private tubewell and hand pumps in surrounding villages mentioned in complaint/OA No. 

627 of 2022 i.e. Kharkhara, Khaliawas, Bhatsana, Tatarpur Khalsa, Nikhri, Massani, Rasgan, 

Dungerwas, Titarpur, Alawalpur and Dharuhera. 

 

4. The samples were taken by the Joint Committee from the inlet and outlet of the 4 

number of STPs in question also. The details of STPs with their specification and 

Analysis Results of samples taken are explained below: 

 
(i) 16 MLD STP, Nasia Ji road on SBR  Technology for Rewari Town: 

Table no. 1 
Parameter Prescribed 

Limits 
Date of sampling and Results 

25.11. 2022 08.04. 2023 13.04. 2023 

Colour -- Brownish Slight Hazy Slight Hazy 

Odour -- Bad Odourless Odourless 

pH Value 5.5 - 9.0 7.2 7.7 7.5 

Conductivity uS/cm Not Defind 3250 1680 4017 

Suspended Solids 
mg/l 

20 60 43 18 

B.O.D. (3 Days at 270 
C) mg/l 

10 46 21 9 

Chemical Oxygen 
Demand mg/l 

50 185.8 84.8 48.4 

Oil & Grease mg/ 10 2.8 BDL BDL 
Total Nitrogen mg/ 10 3.7 4.1 2.5 

Faecal coliform 
MPN/100 ml 

Less than 100 1700 970 90 

 

Remark: At present, 16 MLD STP of Rewari Town at Nasia Ji road is within the prescribed 

limits as per standards fixed by HSPCB vide letter dated 02.07.2020 (analysis report 

dated 21.04.2023 is annexed as Annexure R- 1) 
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(ii) 8 MLD STP, Nasia Ji road on MBBR with Anoxic Tank  for Rewari Town: 

Table no. 2 
Parameter Prescribed 

Limits 
Date of sampling and Results 

25.11.2022 08.04. 2023 13.04. 2023 

Colour -- Light Brownish Light Brownish Slight Hazy 

Odour -- Bad Odourless Odourless 

pH Value 5.5 - 9.0 7.4 7.2 7.4 

Conductivity uS/cm Not Defind 3010 2970 4020 

Suspended Solids 
mg/l 

20 35 64 15 

B.O.D. (3 Days at 270 
C) mg/l 

10 19 24 7 

Chemical Oxygen 
Demand mg/l 

50 88.8 105.1 44.4 

Oil & Grease mg/ 10 BDL BDL BDL 
Total Nitrogen mg/ 10 2.6 4.5 2.6 
Faecal coliform 
MPN/100 ml 

Less than 100 2000 1100 86 

 

Remark: At Present 8 MLD STP of Rewari Town at Nasia Ji road is within the prescribed 

limit as per standards fixed by HSPCB vide letter dated 02.07.2020 (analysis report 

dated 21.04.2023 is annexed as Annexure R - 2) 

 

 

(iii) 6.5 MLD STP, Village Kaluwas on MBBR Technology for Rewari Town: 

Table no. 3 
Parameter Prescribed 

Limits vide 
letter 
02.07.2020 

Design 
limit of 
plant 

Date of sampling and Results 
25.11.2022 08.04. 2023 13.04. 2023 

Colour -- -- Brownish Light 
Brownish 

Light Brownish 

Odour -- -- Bad Mild 
 

Odourless 

pH Value 5.5 - 9.0 7 – 7.5 7.8 7.5 7.5 

Conductivity 
uS/cm 

Not Defind Not Defind 3490 3770 3710 

Suspended 
Solids mg/l 

20 50 125 162 48 

B.O.D. (3 Days 
at 270 C) mg/l 

10 30 70 45 29 

Chemical 
Oxygen 
Demand mg/l 

50 250 294.9 10.8 137.3 
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Oil & Grease 
mg/ 

10 10 3.2 2.8 BDL 

Total Nitrogen 
mg/ 

10 10 5.6 5.2 4.7 

Faecal coliform 
MPN/100 ml 

Less than 
100 

Less than 
1000 

2400 1700 880 

 

Remark: 6.5 MLD STP of Rewari Town at village Kaluwas is within the prescribed limits as 

per design standards of STP (analysis report dated 21.04.2023 is annexed as 

Annexure R - 3). The STP is being upgraded from MBBR to SBR technology to achieve 

latest standards and capacity of STP is also being enhanced from 6.5 to 10 MLD and likely 

date of up gradation is 31.12.2024 for compliance of parameter fixed by HSPCB vide letter 

dated 02.07.2020. This fact of up gradation was submitted to HSPCB also vide letter dated 

28.12.2022 copy of which is enclosed herewith as Annexure- R - 4. 

 

 

(iv) 9.5 MLD STP at Kharkhara on SBR  Technology for Dharuhera Town:  

Table no. 4 
Parameter Prescribed 

Limits 
Date of sampling and Results 

25.11. 2022 08.04. 2023 13.04. 2023 

Colour -- Brownish Light Brownish Light Brownish 

Odour -- Bad Mild 
 

Odourless 

pH Value 5.5 - 9.0 7.1 
 

7.7 7.6 

Conductivity uS/cm Not Defind 1630 1680 632 
Suspended Solids 
mg/l 

20 38 35 32 

B.O.D. (3 Days at 270 
C) mg/l 

10 32 17 13 

Chemical Oxygen 
Demand mg/l 

50 149.4 76.70 68.6 

Oil & Grease mg/ 10 BDL BDL BDL 

Total Nitrogen mg/ 10 2.6 5.4 5.1 
Faecal coliform 
MPN/100 ml 

Less than 100 2100 450 270 

 

Remark: Performance of 9.5 MLD STP of Dharuhera Town at Kharkhara is continuously 

improving as compared to results of previous joint sampling (25.11.2022& 08.04.2023). 

(analysis report dated 21.04.2023 is annexed as Annexure R - 5).  
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5. As per the analysis report received from Haryana Pollution Control Board Laboratory at 

Faridabad, the inlet parameters of STP’s are found on higher side than designed standard. The 

Public Health Engineering Department visited in town and it has been observed that some 

industrial activities are found and their effluents are unauthorized released in domestic sewer. 

The unauthorized released effluents are coming to STPs and affecting the functionality of STPs 

along with standard parameters of treatment. The traced mixing points of industrial effluent 

have been disconnected & issued the notice to such industrial units by the Public Health 

Engineering Department and where untraced, the notice has also been issued to those 

industries to explain where the effluents of their units are being discharged. Now Public 

Health Engineering Department and Haryana Pollution Control Board Dharuhera are jointly 

making efforts to stop the untraced mixing points of industrial effluent into domestic sewer on 

wider aspect. To treat the higher side influent parameters of raw sewage waste reaching at 

established STPs, the excessive aeration of STPs has been adopted to achieve the prescribed 

limit fixed by HSPCB. 

6. As per Joint Committee Report, the accumulated treated effluents at Massani Barrage was 

found with prescribed limits as per provision of Environmental Protection Act, 1986 and 

suitable for land surface as well as for irrigation purpose. It is humbly submitted that during 

visit to accumulated water at Massani Barrage in month of April, 2023, the evidence of aquatic 

life like Indian Major Carps (IMC) fish, Catfish, Birds and green trees in the vicinity of Massani 

Barrage were found. (Photos are attached as Annexure R- 6.1 to 6.10).  
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7. Point wise Reply on Recommendation of Committee: 

RECOMMENDATIONS OF 

COMMITTEE 

Based upon the above report :- 

Opinion and action plan of PHE Deptt on Recommendations of Committee 

 

i) Public Health Engineering 
Department (PHED), Rewari 
and Haryana Sahari Vikas 
Pradhikaran (HSVP), Rewari 
need to upgrade/improve the 
functioning of STP’s under their 
control and to maintain 
Sewage/Effluent Discharge 
Standards for Sewage 
Treatment Plant as circulated 
by Haryana State Pollution 
Control Board vide letter dated 
02.07.2020. 

All the STPs of Rewari/ Dharuhera/ Bawal Towns under PHED Rewari are running smoothly as per their 
designed standards. The details of all the STPs and present status is tabulated as under: 

Sr. 
No. 

Capacity and 
Location of STP 

Technology Designed 
Parameter
s In 
respect of 
BOD 
10/30 
mg/ltr. 

Present Status Action plan of PHED 
to achieve the 
standards fixed by 
HSPCB on dated 
02.07.2020. As per PHED As per HSPCB 

1. 16 MLD Nasiya Ji 
Road Rewari 

SBR 10 STP is running smoothly 
as per designed norms 
laid down by HSPCB 
before 02.07.2020. as 
per Table no. 1. 

Complying as 
per latest test 
reports as per 
Table No. 1. 

Complying the 
standard fixed by 
HSPCB vide letter 
dated 02.07.2020 

2. 8 MLD Nasiya Ji 
Road Rewari 

MBBR with 
anoxic tank 

10 STP is running smoothly 
as per designed norms 
laid down by HSPCB 
before 02.07.2020. as 
per Table no. 2. 

Complying as 
per latest test 
reports. as per 
Table No. 2. 

Complying the 
standard fixed by 
HSPCB vide letter 
dated 02.07.2020 

3. 6.5 MLD STP at 
village Kaluwas 
(Rewari) 

MBBR 30 STP is running smoothly 
as per designed norms. 

Non Complying 
as per norms 
modified on 
02.07.2020 as 
per Table No. 
3. 

The STP is being 
upgraded from 
MBBR to SBR 
technology to 
achieve latest 
standards and 
capacity of STP is 
also being enhanced 
from 6.5 to 10 MLD 
and likely date of up 
gradation is 
31.12.2024. 
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4. 9.5 MLD STP at 
Dharuhera 

SBR 10 Non-complying but getting improved & 
near to complying. As per latest report, 
BOD is 13 against prescribed 10, TSS is 32 
against  prescribed 20, COD is 68.6 against  
prescribed 50  
 

 The STP is getting 
improved from 
25.11.2022  to 
13.04.2023 and will 
be made complying 
upto June 2023. By 
extending the 
aeration at per 
technical experts. 
Necessary guidance 
from the technical 
expert is being also 
taken for further 
improvement 
regarding adding 
additional units if 
required. However 
day to day regular 
maintenance of 
mechanical 
equipments & civil 
structures are being 
carried out for 
proper functioning 
of STP to achieve all 
the latest norms 
fixed by the HSPCB. 

5. 3 MLD STP at 
Bawal (Nangli 
Parsapur Road 

MBBR 30 STP is running smoothly 
as per designed norms. 

Samples were 
not taken as 
the STP was 
under 
maintenance. 

The STP is being 
upgraded from 
MBBR to Tertiary 
Treatment to 
achieve latest 
standards. Likely 
date of completion 
of the project is 
30.06.2023. 

 
 

ii) There should be regular -------------- Relates to Irrigation Department-------------------- 
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cleaning of Massani Barrage 
and Lal Bahadur Shastri (LBS) 
Recharge Channel by Irrigation 
Department, Rewari. 

iii) Public Health Engineering 
Department, Rewari and 
Irrigation Department, Rewari 
should monitor the quality of 
the effluent fortnightly, coming 
from 03 nos. of STP’s of city 
Rewari for discharge point at 
Vill.-Jarthal into LBS Recharge 
Channel to keep the various 
parameters of effluent within 
prescribed limits. 

Treated discharge from all the 3 STPs of city Rewari is being disposed off through common effluent carrier 
of size 1000 mm dia HDPE pipe line into Sahbi River Bed not in LBS recharge channel  which ultimately 
leads to the Massani Barrage. Further the parameters of treated effluent of 3 no. STPs of Rewari Town 
discharged at this point are within prescribed standards for inland surface water Schedule-VI Rules, 1986. 
The suggestion of joint committee to monitor the quality of effluent fortnightly will be followed 
meticulously to keep the various parameters of effluent within prescribed limits. 

iv) Public Health Engineering 
Department, Rewari and 
Irrigation Department, Rewari 
should keep strict vigil on the 
water level of Massani Barrage 
so that water should not enter 
into the fields of nearby 
villages. Both departments 
should address the grievance of 
the nearby villages. 

The water level of Massani Barrage is much lower than nearby fields and it has never entered into the 
nearby field. However noted for compliance and Public Health Engineering Department will coordinate 
with Irrigation Department Officers and will keep strict vigil. 

v) Forest Department should plant 
trees around Massani Barrage 
in coordination with Irrigation 
Department, Rewari. 

-------------------Relates to the Forest Department------------------------- 

vi) Public Health Engineering 
Department, Rewari should 
supply the portable drinking 
water after proper treatment in 
the villages – Kharkhara, 
Khaliawas, Bhatsana, Tatarpur, 

The potable water is being supplied in these villages by PHED – DDPO Rewari. The Joint Committee during 

the inspection collected the samples on 08.04.2023 & 19.04.2023 of tubewells installed in the villages – 

Kharkhara, Khaliawas, Bhatsana, Tatarpur Khalsa, Nikhri, Massani, Rasgan, Dungarwas, Titarpur, Alwalpur 

and Dharuhera and were sent to State Water Testing Lab (NABL Accredited) at Karnal and District PHED 

Lab Gurugram (NABL Accredited) respectively. From the analysis reports received from the State Lab it is 
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Nikhri, Massani, Rasgan, 
Dungarwas, Titarpur, Alwalpur 
and Dharuhera. 

observed that water is potable in tubewells and the parameters of potability of water are within the 

prescribed limit as per Indian Standard Code: 10500 (2012) – Drinking Water – Specification (Second 

Revision) except Tubewell no. 7 at PHE Store Massani and Titarpur Tubewell. The Tubewell no. 7 and 

Tubewell at Titarpur appear Brackish Water (More salty than freshwater) due to increasing of total 

dissolved solid (TDS) of underground water which are not used to supply water. 

The water supply in Titarpur village is being maintained from tubewell no. 1, 2, 3 & 8 near NH-

71 of since 2 years. The results of samples taken from Tubewell no. 7 and Tubewell at Titarpur are not 

corresponding to water collected at Massani Barrage (distance is 1.34 km & 1.66 km respectively). The 

samples collected from Handpump & 02 no. private tubewell of village Kharkhara as selected by the 

applicant/complainant (at distance of 150 meter from water accumulated at Masani Barrage) are within 

prescribed limits. Further opinion has been taken from Chief Chemist of State Lab (attached as Annexure  

R - 7.1 to 7.3) to know the effect on the accumulated water in Massani barrage in these tubewells. As per 

opinion of the Chief Chemist “there is no effect/ influence of water accumulated at Massani barrage on 

these water sources”. 

The Joint Committee observed that water supply in Dharuhera Town is being supplied through 

Canal Based Water Supply Scheme and there is no Tubewell source to supply water in Dharuhera Town. 

Hence samples of Dharuhera Town were not collected being canal based water supply system.  

The joint committee submitted the report to Deputy Commissioner, Rewari on dated 21.04.2023 

that the drinking water supplied by the Public Health Engineering Department is potable and useable for 

drinking. 
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Annexure R - 1 
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Annexure R - 2 
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Annexure R - 3 
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Annexure R - 4 
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Annexure R - 5 
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Annexure R-7.1 
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Annexure R-7.3 
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